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Translation copy of page no.51 

R.I Circles – Dankari 

Ref. Sairat Case No.22/14-15 

(COMBINED TITLE PAGE & FLY LEAF) 

[See paragraph 282 (5) of the Odisha Records Manual, 1964] 

Rahadpur Black Stone Quarry No.6 

______________Branch/Sub- branch 

Register No.____________s’____________ year Case No._________, Village name 

Rahadpur, P.S Name_____________, No.LTR No.11, 2017-18, Tahasil-Dharmasala 

 Dist-______,  

Name of Applicant:__________ 

________ Year, __________ under sub-rule 

Date of hearing _____________Record Room date of receive__________ 

S.l No. Description 

of 

document 

Date of 

receive 

Number of 

page 

Stamp 

duty 

Class of 

pages 

remarks 

1 2 3 4 5 6 7 

    

 

 

 

 

 

 

 

 

 

 

 

   

 

 

 

































 

 

Translation copy of page no.66 

         B.S.Q No.6 

Mouza-Rahadpur 

Police Station-Dharmasala No.226 

Tahasil-Dharmasala 

Dist-Jajpur 

Scale-16” = 1 mile 

Sana-1996-97 

 

 

 

Khata No.235 

Abadhyajoga Anabadi 

Marking area is Plot No.1, Ac.529.75dec. 

Ac.7.00 kisam pahad 

 

Manas 

Amin 

 

































 

Translation Copy of Page No.81 

 

Ref. Sairat Case No.60/1415 

LTQ lease case no.11/2016-17 

 

 

   N 

          Mouza-Rahadpur 

                    Police Station-Dharmasala No.226 

   Halthana-Jenapur 

  Tahasil-Dharmasala 

  Dist-Jajpur 

  Scale-16”=1 mile 

  Sana-1996-97 

 

   This mark area is Khata No.235, Abadha Ajogya Anabadi 

    S           Plot No.1, Rakba-Ac.529.75 dec. sca Ac.7.50, Kisam-Parbat 

 

 Sd/-     Sd/- 

    Tahasildar,   Revenue Supervisor 

    Dharmasala   Dharmasala Tahasil 

 





 

 

Legible Type Copy of Page No.82, 

Annexure-A/2 

OFFICE OF THE ASSISTANT EXECUTIVE ENGINEER MINOR IRRIGATION SUB-

DIVISION, BARACHANA 

No.821, Dt. 31.01.2018 

To, 

 The Tahasildar Dharmasala, 

Sub:-Quarring of Black Stone in the Reservior area of Paikarapur M.I.P. 

Sir, 

 In inviting a kind reference to the subject cited above it is to intimate that, the Paikarapur 

MIP is a reservoir project in village – Paikarapur, G.P-Mahisara having catchment area of 1.30sq 

km with design ayacut of 41.00 Ha kharif and certified ayacut of 87.80Ha kharif.  

 Due to Blasint of stone in Rahadpur Black stone Quarry (Dankari south side) the basin of 

the Paikarapur dam is silted up by thedebries from quarry dust for which the capacity of the water 

spread area is decreasing and also the ayacut area of the project is also affected due shortage of 

water in the reservoir. The project is situated in a drought prone area and most of the ayacutdars 

are SC and ST Categories. The ayacutdars of village Paikarapur and Turanga are complaining in 

higher offices for non availability of water due to Siting of basin area of the project. 

 Therefore, it is requested to kindly make an enquiry under intimation to the undersigned and 

ensure that no quarrying is being done inside the reservoir area of Paikarpur M.I.P. 

 This is for favor of kind information and immediate necessary action. 

          Your’s faithfully 

                   Sd/- 

          Assistant Executive Engineer, 

                   M.I Sub-Division, Barachana 

Memo No:-              Dated:31.01.2016 

Copy submitted to E.E. M.I Division, Jajpur vide his instruction on 29.01.2018 on the body of the 

letter no.686 & 688 dt.18.01.2018 of Chief Engineer M.I Odisha, Bhubaneswar for information 

and necessary action and requested the matter may be intimated to the colloctor in this regard for 

immediate necessary action. 

Sd/- 

          Assistant Executive Engineer, 

                   M.I Sub-Division, Barachana 
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